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mands made by the two Institutions regarding
Pay Scales and various other allowances are
much-beyond the scope available to the
Comittee, advice of the Ministry of Finance
has been sought in the matter.

Finalisation of National Blood Policy

1100. SHRI JANARDHANA POOJARY:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased «to state:

(a) whether Government have finalised
the National Blood Policy; and

(b) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI DALIT EZHIL-MALAI):
(a) and (b) A draft National Blood Policy has
been formulated by the National* Blood
Transfusion Council, which is under
examination in the Department.

Use of CGHS Medicines by CGHS Doctors
for Private Practice

1101. SHRI MOHINDAR SINGH
KALYAN: Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state:

(a) whether Government are aware that
many doctors of CGHS, Homoeopathic and
Ayurvedic System of treatment are doing
private practice at present in Delhi and are
using CGHS dispensaries /units medicines;

(b) if so, the names of such doctors,
system-wise;

(c) whether any complaints have been
received by Government against such doctors
from 1st January, 1993 to 31st December,
1996; if so, the details thereof; and

(d) the action proposed to be taken by
Government against such doctors?
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THE MINISTER OF STATE OF THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI DALIT EZHIL-MALAI):
(a) to (d) Only one complaint against a
Homoeopathic Physician working in CGHS,
Delhi was received in this regard. Even that
complaint could not be substantiated, as the
address of the complainant was found to be
fictitious. However, the complaints are being
looked into as soon as they are received.
Where necessary, appropriate action is being
taken.
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